
Name of the Corporate Debtor: DANALAKSHMI PAPER MILLS PRIVATE LIMITED
Date of Commencement of CIRP: 29-05-2026
List of Creditors as on: 23-06-2026

Date of 
receipt

Amount 
Claimed

Amount of 
claim 

admitted

Nature of 
Claim

Amount 
covered by 

security 
interest

Amount 
covered 

by 
guarantee

Whether 
related 
party

% of 
voting 

share in 
COC

1 S. Sivathapandi 15-06-2026       1,12,158      1,12,158 
2 Thulasimani 15-06-2026       2,68,274      2,68,274 
3 Baskaran Rajavel 15-06-2026       4,40,000      4,40,000 
4 V. Annadorai 15-06-2026          70,917         70,917 
5 S. Ramachandran 15-06-2026       1,30,860      1,30,860 
6 I. Ilanchezhian 15-06-2026          32,165         32,165 
7 T. Ravichandran 15-06-2026       1,43,712      1,43,712 
8 S. Kandhasamy 15-06-2026       1,90,733      1,90,733 
9 K. Surulivel 15-06-2026       4,09,849      4,09,849 

10 P. Vijaya 15-06-2026       1,12,158      1,12,158 
11 P.K. Nijanthan 15-06-2026       1,12,502      1,12,502 
12 J. Prabhakaran 15-06-2026       1,12,502      1,12,502 
13 G. Mohan 15-06-2026       1,64,150      1,64,150 
14 M. Kanneeswaran 15-06-2026       1,04,125      1,04,125 

24,04,105    24,04,105   

Amount 
of claim 
under 

verificatio
n

Remarks, 
if any

Annexure – 6

List of Operational Creditors (Employees)
Amount in (₹)

Sl. 
No

Name of the Creditor Details of Claims received Details of claim admitted Amount of 
Contingency

Amount 
of any 
Mutual 

dues, that 
may be 
set off

Amount 
of claim 

not 
admitted


